PUBLIC ANNOUNCEMENT

| Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

ADARSH SUPER CONSTRUCTION PRIVATE LIMITED
RELEVANT PARTICULARS

1.|Name of Corporate Debtor ADARSH SUPER CONSTRUCTION PRIVATE LIMITED
2 |Date of mcorporation of Corporate Deblor | 06th March 2008

3. |Authonty under which Corparate Deblor is | Registrar of Companies, Chandigarh

meorporated ( registered
4. |Corporate ldentity No. / Limited Liability  |U45200PB2009PTCO32660
|dentification Mo. of Corporate Deblor
5. |Address of the registerad office and Regd. Office: Plot No.E-328, Phase-8-A, Industrial
principal office (if any) of Corporate Deblor | Area (Opp, New Judicial Complex), Mahali, Mahali,
Punjab-160070, India

6. |Insolvency commencement date in 12th August 2024
respect of Corporate Debtor

7. |Esfimated date of closure of insolvency | 08th February 2025
resalution process

8 |Mame and Registration number of the | ASHOK KUMAR KAKKAR
msofvency professional acling as Interim | Reg. No.: [BBUVIPA-U0/IP-NO106G2020-20211 3407
Resolution Professional AFA Valid upto : 18-01-2025

g, |Address & email of the interim resolution | H.No. 538 Seclor 48 A Shanfivan Society, Chandigarh-
professional, as registered with the board | 160047 Email : akkakkar.58@gmail.com

10.| Address and e-mail to be used for #1598, First Floor, Sector 228, Chandigarn-160022
corespondence with the Interim Email : cirp.adarshsuperconstruction@gmail.com
Resolution Professional

11.|Last date for submission of claims 26th August 2024

12 |Classes of creditors, # any, under clauss (b) | Mot Applicable
of sub-seciion (G4 of seclion 21, ascertained
by the Intenm Resolution Professional
13|Names of insolvency professionals identified] Mot Applicable
to act as authonsed representative of creditors
inaclass (three nanes for each class)
14./{a) Redevant forms and (a) Wablink: hitps:/fibbi.gov.in‘home/downloads
{b) Detadls of authonzed representatives | (b) Mot applicable

are available at:
Nolice is hereby given that the National Company Law Tribunal, Chandigarh Bench, Chandigarh has
ordered the commencement of a Corporale Insolvency Resolution Process against ADARSH SUPER
CONSTRUCTION PRIVATE LIMITED on 12th August 2024,

The creditors of ADARSH SUPER CONSTRUCTION PRIVATE LIMITED are hereby called upon to
submil their claims with procd on or before 26th August 2024 (o the Interim Resolution Professional at the
correspondence address mentioned against entry No. 10 onfy.

The Financial creditors shall submil thekr claims with proof by electronic means only. All other creditors
may submit claims with proof in person, by postor electronic means.

Submission of false or misleading proof of claims shall attract penalties. Sdl-

Ashok Kumar Kakkar
Date ; 14.08.2024  Interim Resolution Professeonal for Adarsh Super Construction Private Limited
| Place: Chandigarh [BBI Reg. No.. IBBVIPA-DOZ/|P-NO1066/2020-202113407
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